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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

रेल  मतं्रालय 

(दजिण  मध्य  रेलव)े  

अधिसचूना 

जसकंदराबाद, 31 माचच, 2026 

का.आ. 1665(अ).— कें द्र सरकार, रेलवे अजधजियम 1989 की धारा 2 के खंड (37ए) द्वारा प्रदत्त िजियों का 

प्रयोग करत े हुए, एतद्वारा, “इंदपुल्ली-दजुगगराला (36.80कक.मी.)के बीच दोहरी लाइि सजहत बल्हारिाह-काजीपेट-

जवियवाडा-गूडूर  (744.80 कक.मी.) स्ट्टेििों के बीच  4थी लाइि पररयोििा” को िि प्रयोिि हतेु राष्ट्रीय अवसंरचिा प्रदाि 

करिे के जलए आजधकाररक रािपत्र में इस अजधसूचिा के प्रकािि की तारीख से महाराष्ट्र राज्य का चंद्रापुर जिले में, तलेंगािा 

राज्य के कुमरम भीम आसीफाबाद, मंचेररयाल, पदे्दपल्ली, करीमिगर, वरंगल अबबि, वरंगल रूरल, महबूबाबाद, खम्मम 

जिले में और आंध्र प्रदेि राज्य के एिटीआर कृष्णा, गुंटूर, बापट्ला, प्रकािम और िले्लोर जिले में भूजम अजधग्रहण हते ुएक 

जविेष रेलवे पररयोििा के रूप में अजधसूजचत करती है.  

  

[फा. सं. W.Con.182/SRP-30/BPQ-GDR/25-26/302/37A] 

सुिील कुमार वमाब, मुख्य इंिीजियर/जिमाबण-IV 
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MINISTRY OF RAILWAYS 

 (South Central Railway) 

NOTIFICATION 

Secunderabad, the 31st March, 2026 

S.O. 1665(E).— In exercise of the powers conferred by clause (37A) of Section 2 of the Railways Act, 1989 

the Central Government hereby notifies "4th Line between Balharshah – Kazipet – Vijayawada – Gudur stations     

(744.80 Km) including double line between Indupalli – Duggirala stations (36.80 Km)" as a Special Railway Project for 

acquisition of land in the State of Maharashtra in the Districts of Chandrapur and in the State of Telangana in the District 

of Kumuram Bheem Asifabad, Mancherial, Peddapalli, Karimnagar, Warangal Urban, Warangal Rural, Mahabubabad, 

Khammam and in the State of Andhra Pradesh in the Districts of NTR Krishna, Guntur, Bapatla, Prakasam and Nellore 

for providing National Infrastructure for a public purpose with effect from the date of publication of this notification in 

the Official Gazette.  

 

[F. No. W.Con.182/SRP-30/BPQ-GDR/25-26/302/37A] 

SUNIL KUMAR VERMA, Chief Engineer/Con-IV 

 

 

 

 

 

  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054.  


		2026-04-01T12:59:09+0530
	GORAKHA NATH YADAVA




